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53. Sitapur 20

54. Unnao
Lucknow Division

16
98

55. Bulandshahar 17

56. Ghaziabad 10

57. Hardwar 5

58. Meerut 19

59. Muzaffamagar 15

60. Sharanpur 
Meerut Division

12
78

61. Bijnor 12

62. Moradabad 19

63. Rampur
Moradabad Division

7
38

64. Ghazipur 17

65. Mirazpur 12

66. Sonbhadra 8

67. Bhadohi 7

68. Varanasi
Varanasi Division

15
59

Total: Uttar Pradesh 907

STATEMENT II

Year-Wise Allocation of Funds to RFWCs 
in Uttar Pradesh

Year Amount Allocated
(Figures in lakhs)

1995-96 Rs. 2655.00

1996-97 Rs. 2655.00

1997-98 Rs. 3327.00

[English]

Pending Cases in Labour Courts

8. SHRI SATYA PAL JAIN: Will the Minister of LABOUR 
be pleased to state*.

(a) the number of cases pending in the Union 
Government Labour Courts/Industrial Tribunals as on March, 
1997 State/Union Territory-wise;

(b) the number of cases filed in the Union Government 
Labour Courts/Industrial Tribunals from 1st January, 1990 
to 1st March, 1997, State/Union Territory-wise;

(c) the number of cases decided by the Presiding Officer 
on merits during the above period; and

(d) the measures being taken by the Government to 
expedite the disposal of pending cases?

THE MINISTER OF STATE OF THE MINISTRY OF 
LABOUR (SHRI M.P. VEERENDRA KUMAR) : (a) to (d) 
Information is being collected and will be laid on the Table 
of the House.

Shramik Vidyalaya

9. SHRI T. GOVINDAN : Will the Minister of LABOUR 
be pleased to state:

(a) the number of Shramik Vidyalayas operating in 
Kerala State along with location thereof;

(b) the number of students benefitted by these 
Vidyalayas during the last three years; and

(c) the number of Vidyalayas proposed to be opened 
in Keraia during the current year?

THE MINISTER OF STATE OF THE MINISTRY OF 
LABOUR (SHRI M.P. VEERENDRA KUMAR) : (a) and (b) 
The scheme relating to Workers’ Education is being 
implemented through Education Centres of Central Board 
for Workers’ Education, an autonomous body set up by the 
Government of India. In Kerala, two Workers’ Education 
Centres of the Board are functioning—one each at Cochin 
and Kozhikode. Number of workers trained by these Centres 
during the last three years are as under:—

Year No. of workers trained

1994-95 10861

1995-96 10322

1996-97 8045


